
ACT No. XIX OF 1940. 

[PASSED BY THE INDIAN LXISLAYURE] 

(R'ceeived t h ~  usssjzt of the Govcrrao~ Gamerat on th0 
30th April, 1940) 

An Act to mend the Defence oE India Act, 1939. 

W EE'R%AS it  is expedient t o  amend the Defence of 

xxxv Of  
India h t ,  1939, foo the purposes hereinafter 

1939. appeming ; 

It is hereby enacted ae follows :- 

1. This Act may be called the Defenee of India Short title- 
(Amendment) Act, 1940. 

3. lh section 1% of the said Aot, after the wordA.menamnt of 
eection 18, Bob '"from "; in both places where i t  occw,  the woad8 " OD xxxv of 

k.lles~ectj of." shall be inserted 1WQ. 

XXXV of 
1932. 

2, In seotion 2 of the Defence of Tndia Act, 1989 (here- Amendment oi 

ha.fkr referred to as the said Act),-- section 2 AcL xxxv di 
1939. 

(0) in clause @)I of sub-section @), after the words 
" with foreign power-s," the words " or with 
States in India, or to prejudice the main- 

&ice anna 1 O T +  lid\ 

fi~?1).--~~0~~~9,4.6-40-6,500. 

1 
knanoe of peaceful conditions in the tribal 
mas," shall be inserted ; I 

@ ) I  in sub-seetion (5b itfter the words " not being " I 
the brackets and words " (except in the cme 
of a Chief Commissioner's Province) " shall 
be inserked. 


